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Provision of Basic Amenities in the 
Approved Colonies Existing in West 

Zone of MCD 

7438. SHRI EBRAHIM SULAIMAN 
SAIT: Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether the residential colonies in 
the G-4 Sector of Master Plan, viz Mano-
har Park, Ashoka Park Extension, Ashoka 
Park (Main), Madan Park, laidev Park, 
Bhagwandass Nagar situated along Roh-
tak Road and East of Punjabi Bagh (Eas-
tern Sector) in the West Zone of the 
Municipal Corporation DeIhl, are recog-
nised and approved ones; 

(b) if so, whether Municipal Corpora-
tion of Delhi have made the requisite 
Provision :fior minimum Jevel of social 
amenities like street lights, roads, pave-
ments and drains therein; 

(c) whether Municipal Corporation of 
Delhi have not repaired the roads in this 
area for the last 10 to 12 years; if so, 
reasons thereof; 

(d) whether sewerage water alway re-
mains standing on the streets of these 
colonies for want of proper drainage; nnd 

(e) whether Delhi Development Autho-
rity is considering to provide any common 
facility like 'barat ghar' . CommoDity 
Centre on the DDA's vacant land lying 

on the crossing of Rohtak Road with 
Lawrence Road, if so, full details there-
of? 

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) to (e). The information :is 
being collected and will be laid on the 
Table of the Sabha. 

Promotions to selection posts in CPWD 
7439. HRI DOONGAR SINGH: Will 

the Minister of WORK AND 
HOUSING be pleased to tate: 

(a ) the policy regarding the promotion 
for election post fram ed b9 D.O. 
(Works) Central P.W.D. is that all the 
promotion to -the higher grade wiIJ 
be given on the basis of seniority ... 
cum-fitne and it i in practice 
in the promotions of J.E. (Civil . Elcc- " 
lric 1, Mechanical) , Head Clerk and Office 
Superintendents in Central P.W.D., but in 
the promotion of Section Officers (Horti-
cuHure) to the post of As U. Directors 
( Hort.) this policy is violated a shown 
vide Office Order No. 565 of 1981, issued 
on September 14, 1981; 

(b) the above Office Order hows that 
the promotion of first six section dilicers 
(Hort.) have been given promotion on 
the basis of saniority cum fitness, when 
the another seven promotions have been 
given to the S.O. (Hort.) on the basis of 
merit-cum-seniority as notified in the same 
office order; and 

(c) the action taken to rectify the posi-
tion in the matter? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) As per provision of re-
cruitment rule the promotion fro!D the-
grade of Junior Engineer to Assistant En-
gineer (Civil & Electrical), and Office 
Superintendents are made on the basis of 
merit-cum-seniority. Appointments to the 
grade of Head Clerk are made 50 per 
cent on the basis of limited Departmental 
Competitive Examination and 50 ·per 
cent by promotion on the basis of Senio-
rity subject to rejection of unfit. Promo-
tions to the garde of A sistant Director of 
Horticulture are made on the basis of 
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